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nmKTPRM. AnMTKrTSTRATlVE TmumL,

Oriaindl Application No. 573 of 2003

Jabalpur, this the 27th day of August, 200 3•

Hon'ble Mr, D,G, Vernia,; Vice Chairman (Judicial)
Hon'ble Mr, Anand Mimar Bhatt,; Administrative Member

JAB

Smt, Neelu Sahu
'^o Shri Eraraod Sahu
Aged about 38 years,;
iV'o 1, Ashok Colony, Khiralmi Phatak
Boad, I^tni (M.P.)
(U/o of transfer Prom K,V,NO. 1,
iatni to K,V, Dhana)

ALPUR

APPi^ICAKT

(By Advocate - Shri Manoj Sharraa)

1. kfendriya vidyalaya sangathan,
18, Institutional Area,
Shaheed Jeet Singh Marg,
New Delhi - 16

Through it's Commissioner,

2. The Assistant Commissioner,
ifendriya vidyalaya Sangathan,
Regional Office,
jabalpur.

3. The Principal,
kendriya vidyalaya No.l,
Ordnance Factory,
l^tni (M.P.)

VBRSUi

RB3P01©£1TOS

ORDER (ORAL)

By D*C« Verma. Vice Chairman (judicial) -

By this Original Application the applicant has

prated for setting aside the order dated 31.03.2003

(Annexure a-1) and the order dated 07.04.2003 (Annexure

A-2). Further request is that the respondents be directed

to consider the applicant's representation requesting
for adjusting her to K.v. No. 1. G.c.F. Jabalpur or at/'
Damoh.

2. The facts in brief are that when the applicant
was transferred vide order dated 31.03.2003 from Kendriya
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Vidyalaya Mo. 1. Katnl to Kenrtri , <
approached this Tribunal by

-• 333/1003. .1., -P"catlon
Jone. 2003. By that . 34thhat order the Tribunal directed th
respohdenta to decide the applicant-s
Oated 08.04.2003. by reason d "P^ssntatlon

y reasoned and speaklrtrv
give Intimation to the aooii ° •="

"». —r nriv"
provided that till dl., , "as also

applicant shall not be the
03 Pcstln,. ^ the new place

After that the r.»e

iP the matter vide order 7
^-35- The applicant has madT^
ir - r:::'"-1 taken In the representation Is th t
at Kendrlya Vldyalaya. c.c.p. ^ ^

30th September. 1003 due tj ^ =<«-
^-t. hanlula „iahra and th

vacancy at pamoh The already a
1 4 prayer Is that th=iolm be considered for these 2 ^PP"cants

Of personal reasons Vacancies on the groundsreasons and on the . abounds
application. the first

4. fieard the Counsel for *.u
fof the applicant.

Consequently, ̂ re dlo

- a^lssl„„ 3ta,e ItseiT f
reapondents to decide the appl/ ' '"e
^^-oa-OOi Unnewure ..a, atlon dat.
i'ha appii<,3„^ however Wn ^

'l" transferred pia,.
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Kendrlya Vldyalava rsv."yaxaya, Dhana. it lo u
Joining Of the epp^oant at Dhan
^PP"=ant.s tfght fot consfaetatiorflr

toK.v.^o. U O.C...,
the appucaat joins at nH "^-/^^oh.

one week, no ooerolve aotl ®
action will e. ,

"  Application stanas alspoaea of "j. eccoraingly.
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(4) ^v , T . V"''^' ^nasm ,^0 f-c^zA


